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NHRC pulls up state
over workers’ deaths

DC CORRESPONDENT
HYDERABAD, AUG 31

The National Human Rights
Commission (NHRC) has
directed Chief Secretary K.
Ramakrishna Rao  and
Cyberabad police commis-
sioner Avinash Mohanty to
submit daily updates and a
detalled progress report with-
in four weeks regarding the
investigation into a building
collapse that Kkilled three
migrant workers, including
two women, from Odisha,

The workers were standing
on a scaffolding that collapsed
and fell 75 feet at an allegedly
illegal under-construction six-
storey building in Addagutta
of KPHE on September .
Three others were critically
injured and were undergoing
treatment at Gandhi Hospital.

The victims, Balram

Badanayak, Sonia Badanayak,
and Buddha Badanayak, were
daily-wage labourers., A peti-
tion filed by prominent
human rights lawyer Rama
Rao Immaneni alleged that
the families had not vyet
received any compensation or
support,

The NHRC, after reviewing
the report submitted by the
government into the collapse,
found it unsatisfactory and
ordered daily case progress
updates. The commission also
stressed that details related to
compensation for the
deceased workers' families be
clearly included in the revised
submission.

The order, issued on
Saturday, brings renewed
attention to the accountability
of officials, including
Nagaram municipality com-
missioner Bhaskar Reddy.
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NHRC Pulls Up Telangana Over Delay In Action Telangana

https://www.deccanchronicle.com/southern-states/telangana/nhrc-pulls-up-telangana-
over-delay-in-action-1900763

DC Correspondent 31 August 2025 11:13 PM

NHRC slams Telangana govt over inaction, seeks report on KPHB construction site
tragedy that killed three Odisha migrants National Human Rights Commission (NHRC)

Hyderabad: The National Human Rights Commission (NHRC) has pulled up the
Telangana government for failing to take swift action or provide compensation in a fatal
construction site mishap that killed three migrant workers from Odisha and critically
injured three others in the Kukatpally Housing Board (KPHB) area. The incident occurred
around 9 am on September 7, 2023, when a scaffolding structure at an illegally
constructed six-storey building in Addagutta collapsed, throwing six workers from a height
of over 75 feet. The deceased were identified as Balram Badanayak, Sonia Badanayak,
and Buddha Badanayak. Three others were rushed to Gandhi Hospital in critical
condition.

A petition filed by human rights lawyer Rama Rao Immaneni prompted the NHRC to
reopen the matter after finding the state’s earlier report “unsatisfactory.” In its latest order,
issued on August 31, 2025, the Commission directed chief secretary K. Ramakrishna Rao
and Cyberabad Commissioner Avinash Mohanty to submit a revised and detailed
progress report within four weeks, including daily case updates and specifics on
compensation.

All six victims were part of a 17-member migrant group from Badlapada village in
Malkangiri district, Odisha, who had recently moved to Hyderabad in search of work. The
police registered a case under Section 304A (causing death by negligence) against the
building owner and alerted GHMC officials, who are yet to publicly announce any action
against the builder. Activists have demanded not only legal accountability but also
immediate relief for the victims’ families, including Santhu’s wife and three young
daughters. ( Source : Deccan Chronicle )
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Odisha rights activist petitions NHRC over gangrape case in Udala

Human rights activist Jayanta Kumar Das has approached NHRC, seeking urgent
directives to the Odisha Police for the immediate arrest of accused persons involved in
the alleged gangrape of a young woman in Udala

https://sambadenglish.com/latest-news/odisha-rights-activist-petitions-nhrc-over-
gangrape-case-in-udala-9771831

by Surya Narayan Pradhan | 31 Aug 2025 15:42 IST

Bhubaneswar/New Delhi: Human rights activist Jayanta Kumar Das has approached the
National Human Rights Commission (NHRC), seeking urgent directives to the Odisha
Police for the immediate arrest of accused persons involved in the alleged gangrape of a
young woman in Udala, Mayurbhanj district.

The activist has also urged the NHRC to monitor the investigation to ensure timely filing
of the chargesheet and demanded that the District Legal Services Authority (DLSA),
Mayurbhanj, be directed to provide a compensation of 10 lakh to the survivor.

According to reports, on August 29, a 20-year-old woman travelled in a vehicle with one
of the accused, known to her, who had allegedly promised her a job. During the journey,
four other men boarded the van and allegedly took turns to sexually assault her. The
accused later abandoned her by the roadside and fled the spot.

Locals rescued the victim, following which she lodged a complaint at Udala Police Station
on August 30. A case (No. 356/2025) was registered the same day.

However, police had not arrested any of the accused till the time of filing this report.
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Dharmasthala mass burial case: Protect complainant, says activist to SIT
Evidence in the Sowjanya case has been destroyed and some witnesses have died.

https://www.newindianexpress.com/states/karnataka/2025/Auqg/31/dharmasthala-mass-
burial-case-protect-complainant-says-activist-to-sit

Express News Service | Updated on: 31 Aug 2025, 7:59 am
1 min read

MANGALURU: Activist Prasanna Ravi from Mangaluru on Saturday met Special
Investigation Team (SIT) officials and sought protection to the witness-complainant after
the investigation into the alleged mass burial case is complete as she claimed that he is
a key witness in the Sowjanya rape and murder case.

She said, “Sowjanya’s mother Kusumavathi in her complaint to SIT has mentioned about
the witness-complainant and his claims about Ravi Poojary.

Evidence in the Sowjanya case has been destroyed and some witnesses have died. |
have given the names of a few others linked to the case who have died (mysteriously).
The witness-complainant should not meet the same fate,” she claimed.

“The witness-complainant has claimed that Ravi Poojary was killed because he knew
about the Sowjanya case. Let that angle be probed too. | had earlier appealed to the then
state government to form an acquittal committee and punish officers who were at fault in
investigating the Sowjanya case as directed by the CBI court.

But it is still pending. If an acquittal committee is formed, the then investigating officer and
other officials can be interrogated and we can have information on who destroyed
evidence. | am confident CM Siddaramaiah will accept our demands. When the CBI court
itself has given a report against officials who were at fault in the Sowjanya case, why can't
we talk against them,” she asked.

Ravi said she will file a complaint with the Belthangady police against those defaming
Sowjanya’s mother Kusumavathi. “DK SP Dr Arun K has said he will take action. |
complained to the National Human Rights Commission when they visited here.”
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AFAIISR HTAwd! A IaTdT § AfeP TATDR AT BT ADR NHRC H TRIBT SRR
G|

https://jantaserishta.com/local/odisha/human-rights-activist-files-petition-in-nhrc-
regarding-udala-gang-rape-case-4241209

Kavita231 Aug 2025 4:02 PM

Odisha 3If$AM : AFAMIGR PHRGd Sd AR ™ 3 IS AFANIGR N
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gals: I Scst # gad &1 Hid R YSS URaTd, §15d o, 16 1A $t ASH! Bl
YT FT AR

https://navbharattimes.indiatimes.com/state/uttar-pradesh/hardoi/man-death-in-hardoi-
police-custody-family-ruckus-on-highway/articleshow/123624724.cms

Edited by: dHd UTS | Lipis1 Sept 2025, 8:21 am
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Hardoi 20 year youth dies in police custody E!Tc‘ﬁ'sc T 20 aufg gdh ot Y= & /g HEKl
TSy Td 77| LU A Jadb YRS &1 fay & did U fdade o (Adfad o= faan| fadads,
SId 112 & Ryurgt, Aranfent & uReiHt & R qereHr gof fear Tl

https://www.patrika.com/hardoi-news/youth-dies-in-police-custody-sp-says-case-filed-
against-investigator-and-others-19908841

BQélé | Narendra Awasthi | Sep 01, 2025
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